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 to  Shri  Rasheed  Massod,  M.P.  while  under  arrest

 ever,  a  complaint  had  been  made  by
 the  hon’ble  Member’  Shri  Rashid

 Masood,  ang  forwarded  by  another
 hon'ble  Member,  when  Shrj  Rashid
 Masood  was  still  in  police  custody,  the
 Minister  of  Home  Affairs  woulg  be
 askeq  to  expedite  the  factual  note.

 थी  राम  विलास  पासवान  (हाजीपुर  )  :  अध्यक्ष
 ,  कल  10  बजे  के  पहले  मैंने  एक  पत्र  लिख  कर

 ध्रापको  दिया  था ।  स्वामी  इन्द्रवेश जी  की  गिरफ्तारी
 हुई  आपने  बुलेटिन में  दिया  है,  स्वामी  इन्द्रवेश
 जबकि  12  बजकर  15  मिनट  पर  शिरफ्तारी हुई,  मैंने

 ध्रापको  पत्र  लिखा  कि  10  बजे  रात  तक  उनको  एक
 कप  चाय  तक  नहीं  दी  गई  .

 *

 MR.  SPEAKER:  This  is  not  qa  point
 of  order.  Nothing  should  be  recorded
 without  my  permission.  You  come
 with  some  motion  under  some  rule.
 You  cannot  raise  it  in  the  House  like
 this.

 ,..  थी
 सनो

 राम  बागी  (हिसार)  :  अध्यक्ष  जी,

 मैंने  श्रमिकों  विशेषाधिकार क  तोन  नोटिस  दिये  हैं  ।

 ls
 कश्यप  जी  के  बारे  में  तो  मै  आपसे  सिला

 था

 MR.  SPEAKER:
 deration,
 tual  note.

 थो  सनी  रास  बागड़ी  ।  आपसे  बात  हुई  थी ।
 sat  हमको  जो  इत्तला  दी  वह  गिरफ्तारी  को  इत्तला
 थी.

 लेकिन  कल  वे  रिहा  हो  गए,  उनकी  रिहाई  की

 It  is  under  consi-
 1  have  written  for  a_  fac-

 mere  महोदय  :  हाउस  तो  परब  मीट  ्  है  |

 श्री  मनों  राम  बागड़ी  आपने  गिरफ्तारी
 की  इत्तला हमको  कब  दी  ?

 भ्रध्यक्ष  बलेटिन  में  दे.  दिया  है
 (व्यवधान 3

 st  सती  राम  बागड़ी  .  आपने  पुलिस  वालों  को

 पुरस्कार  दिया  है  ।.  मंने  काम  रोको  प्रस्ताव  दिया
 था,  12-15  औरतों को  नंगा  नचाया गया  है  ।
 (व्यवधान)  ।

 *Not  recorded,
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 PAPERS  LAID  ON  THE  TABLE

 REVIEWS  ON  THE  WORKING  OF  NATIONAL
 FEDERATION  OF  STATE  COOPERATIVE
 Banks  Lrp.  BomMpay  For  1978-79,  Na-
 TIONAL  COUNCIL  OF  COOPERATIVE  TRAIN-

 ING,  NEW  DELHI  FOR  1978-79,  NATIONAL
 COOPERATIVE  DEVELOPMENT  CORPORA-
 VION  FOR  1978-79,  REVIEW  ON  AND  AN-
 NUAL  REPORT  OF  NATIONAL  COOPERA.
 TIVE  LAND  DEVELOPMENT  BANKS  LTD.
 BOMBAY  FOR  1978-79  AND  a  STATEMENT

 FOR  DELAY  ETC,  ETC.

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  RURAL  RECONSTRUC-
 TION  (SHRI  BIRENDRA  SINGH

 RAO):  I  beg  to  lay  on  the  Table:

 (1)  A  copy  of  the  Review**  (Hindi
 and  English  versions)  by  Govern-
 ment  on  the  working  of  the  Natio-
 nal  Federation  of  State  Cooperative
 Banks  Limited  Bombay,  for  the

 year  1978-79.  [Placed  in  Library.
 See  No.  LT-1063/80.]

 (2)  A  copy  of  the  Review***

 (Hindi  and  English  versions)  by
 Government  on  the  working  of

 the  Nationa]  Council  for  Coopera-
 tive  Training,  New  Delhi,  for  the

 year  1978-79.  [Placed  in  Library.
 See  No.  LT-1064/80.]

 (3)  A  copy  of  the  Review***®

 (Hindi  ang  English  versions)  by
 the  Government  on  the  working  of

 the  National  Cooperative  Develop-
 ment  Corporation  for  the  year  1978-
 79.  [Placed  in  Library.  See  No.  LT-

 1065/80.]

 (4)  (i)  A  copy  of  the  Annual

 Report  (Hindi  ang  English  versions)
 of  the  National  Cooperative  Land

 Development  Banks  Federation,

 National  Federation  of  State  Coopera-

 year  1978-79  were  laiq  on  the  Table

 Cooperative  Training,
 llth  March,

 Council  for
 laid  on  the  Table  on

 Cooperative  Development  Corporation
 Table  on  17th  March,  1980.
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 Bombay,  for  the  year  1978-79  along
 with  Audited  Accounts,

 (ii)  Review  (Hindi  and  English
 versions)  by  the  Government  on
 the  working  of  Federation  for  the
 year  1978-79,

 (1)  A  statement  (Hindi  and
 English  versions)  showing  reasos
 for  delay  in  laying  the  papers  men-
 tioned  at  (i)  above,  [Placed  in  Lib-
 rary.  See  No.  LT-1066  /80.]

 (5)  (i)  A  copy  of  the  Annual
 Report  (Hindi  and  English  versions)
 of  the  Indian  Council  of  Agricul-
 tural  Research,  New  Delhi,  for  the
 year  1977-78  Part  II  (Administra-
 tion  ang  Finance),

 (ii)  A  statement  Hindj  and
 English  versions)  showing  rea.
 song  for  delay  in  laying  the  above
 Report.  [Placed  in  Library.  See
 No,  LT~1067  /80.]

 (6)  A  cOpy  each  of  the  following
 Papers  (Hindj  and  English  versions)
 under  section  619A  of  the  Compa-
 nies  Act,  1956:

 (i)  Review  by  the  Government
 On  the  working  of  the  Punjab
 Agro-Industries  Corporation  Limi-

 oe
 Chandigarh,  for  the  year  1976.

 Gi)  Annual  Report  of  the  Pun-
 jab  Agro-Industries  Corporation
 Limited,  Chandigarh,  for  the  year
 1976-77  along  with  the  Audited
 Accounts  and  the  comments  of

 the  Comptroller  and  Auditor  Ge-
 neral  thereon,

 (7)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for
 delay  in  laying  the  papers  men-

 tioned  at  (6)  above.  [Placed  in  Lib-
 rary.  See  No,  LT-1068  /80.]

 AUDITED  ACCOUNTS  OF  CENTRAL  INSTI- TUTE  Of  HIGHER  TIBETAN  STUDIEg  FOR
 1978-79,  AUDITED  Accounts  or  WNa-
 TIONAL  Book  Trust,  INpia,  NEw  DELHI

 1980.
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 FoR  1978-79  ar  A  STATEMENT  FOR

 DELAY,  ANNUAL  REPORT  OF  REGIONAL
 ENGINEERING  COLLEGE,  ROURKELA  FOR

 1978-79.

 THE  MINISTER  OF  EDUCATION
 AND  HEALTH  AND  SOCIAL  WEL-
 FARE  (SHRI  B,  SHANKARANAND):
 ।  beg  to  lay  on  the  Table:

 (1)  A  copy  of  the  Audited  Ac-
 counts  (Hindi  and  English  versions)
 of  the  Central  Institute  of  Higher
 Tibetan  Studies,  Varanasi,  for  the
 year  1978-79,  [Placed  in  Library.  See
 No.  LT-1069/80.]

 (2)  (1)  A  copy  of  the  Audited
 Accounts  (Hindj  and  English  ver-

 sions)  of  the  National  Book  Trust,
 India,  New  Delhi,  for  the  year
 79.

 (ii)  A  statement  (Hindi  and
 English  versions)  showing  rea-
 sons  for  delay  in  laying  the
 papers  mentioned  at  (i)  above.
 [Placed  in  Library.  See  No.  LT-

 1070/80. ]

 (3)  A  copy  of  the  Annual  Report
 (Hindi***  version)  of  the  Regional
 Engineering  College  Rourkela,  for

 the  year  1978-79,  [Placed  in  Lib-
 rary.  See  No.  LT-1071/80.]

 MR.  SPEAKER:  Calling  Attention
 Motion  Shri  Faleiro.  (Interruptions).

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  I  gave  a  motion
 under  ruleg  222  and  223  against  the
 District  Magistrate,  Meerut,  for  not
 complying  with  the  rules  covering
 the  arrest  of  Mr.  Rasheed  Masood.
 Tg  he  has  apologised;  you  should  read
 it  out  on  the  floor  of  the  House.  We
 will  be  generous  to  accept  that  apolo-
 gy.  But  it  cannot  be  hushed  up  like
 that.

 (Interruptions)
 नए।एएल्‍एएशटटटननटण

 ***English  version  of  the  Report  was  laid  on  the  T>ble  on  28th  March,


